[ 5 April, 2023 ]

(4) S.0. 945 (E), dated the 28" February, 2023, amending the Principal
Notification No. S.0. 748 (E), dated the 3" August, 2001, by substituting
certain entries in that Notification.

(5) No. 12/2023-Customs (N.T.), dated the 2" March, 2023, determining
the rate of exchange for conversion of certain foreign currencies into
Indian currency or vice-versa for imported and export goods w.e.f. 3
March, 2023.

(6) S.0. 1237 (E), dated the 15" March, 2023, amending the Principal
Notification No. S.0. 748 (E), dated the 3™ August, 2001, by substituting
certain entries in that Notification.

(7) No. 15/2023-Customs (N.T.), dated the 16™ March, 2023, determining
the rate of exchange for conversion of certain foreign currencies into
Indian currency or vice-versa for imported and export goods w.e.f. 17t

March, 2023.
[Placed in Library. For (1) to (7) SeeNo. L.T. 9423/17/23]

MoU (2022-23) between the Government of India and NHFDC
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[Placed in Library. SeeNo. L.T. 9110/17/23]

Reports and Accounts (2021-22) of the National Institute of Technology, Raipur; and
ICSSR, New Delhi and related papers

e wi=rerd 3§ Wy w3t (|1 YUIN WRBR) : 7Sy, § F=foiRad 957 941 ea W
REATF :-

(i) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 22 of the National Institute of Technology, Science Education
& Research Act, 2007 :—

(a) Annual Report and Accounts of the National Institute of Technology,
Raipur, Chhattisgarh, for the year 2021-22, together with the Auditor’s
Report on the Account.

(b) Review by Government on the working of the above Institute.



